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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL

COMPANY LAW TRIBUNAL ON 26.02.2018
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C.P.No. 172/ALD/2017

Shri Abhishek Mishra, PCS for the petitioner. Shri Krishna Dev Vyas,
CGSC for ROC Kanpur,

The case is adjourned for argument, as this bench is not
available for further hearing.

The matter to be listed on 20" March, 2018.
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